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 State  Governments  into  the  famine
 eonditions  and  scarcity  conditions  in
 some  of  the  States,  including  Mysore,
 whether  any  reports  have  been  sub-
 mitted,  and  what  steps  have  been
 taken  by  the  Central  Government  to
 remove  those  conditions?

 SUSPENSION OF  MEMBER
 ओ  बागड़ी:  अध्यक्ष  महोदय,  आप  ्तो

 अध्यक्ष  महोदय  :  मगर  मेम्बर  साहब
 बकते  नहीं  हैं  और  प्रो्सीडिग्स  को  इंटरनेट
 करते  हैं  तो  मैं  उन  से  कहेंगी  कि  वह  बाहर
 चेले  जायें  ।

 आओ  बागड़ी  :  अध्यक्ष  महोदय,  मैं  भाप  का
 हकम  न  मानूं  तब्  तो  आप  कह  सकने  हैं  ।

 मैं  चप  बैठ  जाता  हूं  1

 अध्यक्ष  महोदय  :  मैं  मे  कहा  कि  आप
 नाहर  चले  जायें।  मैं  आप  से  पूछता
 हूं  कि  आप  बाहर  जायेंगे  या  नहीं  ।

 औ  बागड़ी: हस  तरक  से  नो  टीक

 नहीं  है।
 आओ  मु  लिमये:  बह  बप  बेठ  रहे  हैं।

 अध्यक्ष  महोबा  :  मैं  इस  बात  को  नहीं
 मान  सकता  t  माननीय  सदस्य  बाहर  जाते
 ईं  या  नहीं  ।

 आ  आगड़ा  :  अध्यक्ष  महोदय,  मेरी
 अध्यक्ष  महोदय  आप  आहर  जायेंगे

 आानहीं।

 श्री  बागड़ी  :  अध्यक्ष  महोदय,
 _यक्ष  महोदय  :  आप  मेरे  कहने  के

 आओ  बागड़ी  :  राजस्थान,  पजाब  और
 मध्य  प्रदेश  में  लोग  भों  मर  रहे  हैं,  उस
 बारे  में

 आयत  महोदय  :  मरे  कहने  फे बावजूद
 आओ  किशन  पटनायक  :  आप  एक  बात

 नी  मुन  लीजिय े।
 अध्यक्ष  महोदय:  मेरे  कहने  कें  बावजूद

 श्री  बागड़ी  बाहर  जाने  के  सिये  तैयार  नहीं
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 हैं।  मैं  उन्हें  नेम  करता हूं।  माननीय  सदस्य
 औ  बागड़ी  मेरी  अथारिटी  को  फ्लाइट  कर
 रहे  हैं,  उन  से  मैं  ने  बाहर  जाने  के  लिये  कहा
 लेकिन  वह  मानने  के  लिये  तैयार  नहीं  है।

 आ  किशन  पटनायक  :  आप  एक  आत
 तो  सुन  लीजिय े।

 The  Minister  of  Communications
 and  Parliamentary  Affairs  (Shri  Satya
 Narayam  Sinha):  Sir,  I  beg  to  move:

 “That  Shri  Maniram  Bagri,  a
 Member  of  this  House  and  named
 by  the  Speaker,  be  pended
 from  the  service  of  this  House  for
 three  days”.
 Mr,  Speaker:  The  question  is...

 औ  मधु  लिमये  :  आप  एक  बान  मुन
 लीजिये  ।

 Mr.  Speaker:  The  question  ts:
 “That  Shri  Maniram  Bagri,  a

 Member  of  this  House  and  named
 by  the  Speaker, be  suspended
 from  the  service  of  this  House  for
 three  days”.

 The  Lok  Sabha  divided:

 श्री  किशन  पटनायक:  अध्यक्ष  महोदय
 मेरी  एक  आत  सुन  लीजिये  1

 ओ  मु  लिमये:  प्रस्ताव  को  वापस
 लिया  जाये।  मशीन काम  नहीं  कर  रहाहै।

 Mr.  Speaker:  1  am  calling  for  divi-
 sion  again.  Members  should  be
 ready  in  their  seats  with  both  hands
 ready  to  operate.

 The  question  is:
 “That  Shri  Maniram  Bagri,  a

 Member  of  this  House  and  named
 by  the  Speaker,  be  suspended  from
 the  service  of  this  House  for  three
 days.”

 The  Lok  Sabha  divided:
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 Division  No.  है]
 Alay  bri
 Alm,  Shri  A.  5.
 Alvares,  Shri
 Aney,  Dr.  M.  s.
 Anjnappa,  Shri
 Ankineedo,  Shri
 Azad,  Shri  Bhagwat  The
 Rade,  Shri
 Bal  Krishna  Singh,  Shri
 Ralakrishnan,  Shri
 Herman,  Shri  P.  ए.
 Harupal,  Shri  हि,  I.
 अजोत  Dershan,  Shri
 Bhanu  Prakash  Singh,  Shri
 Hhattacharyya,  Shri  C.  K,
 Bheel,  Shri  P.  म.
 Horoosh,  Shri  BR  (i.
 Hrajeshwar  “Prosiul.  Shri
 rij  Basi  Lal,  Shri
 Chanda,  Shnimati  Jyotene
 ‘Chandak,  Shei
 Chandrabhun  Singh,  Shri
 Chaturvedi,  Shri
 4chovan,  Shri  De  K
 (oe,  Dn  Me  ML
 as,  Shri  है,  K,
 Das,  Shri  च,  य
 Deo,  Shri  *  क.
 Deshmukh,  Shri  a  Dh
 Deshmukh,  Shrimath  Virals
 Tyhuleshwar  Meena,  Shri
 Lighe,  Shri
 Dini,  Shri  G.  क्
 Dwivedi,  Shri  M.  1.
 Dwivedy,  Shri  Surendranarth
 Gojira)  Singh  Reo,  Shri
 Gandhi,  Shri  V.  मे
 Gewdh,  Shri  Veeraona
 Gubbhan,  Shri
 cu  Shri  Kashi  Kam
 Mem  Raj,  Shri
 Himmatsinby,  Shri
 Jadhav,  Shr  M.  L.
 Jamunadevi,  Shrimati
 Jenu,  Shri
 Kachhowaiya,  Shri  Hukem  Chand
 Kajrolkar,  Shri
 Kamath,  Shri  Hari  Viehnw
 Kara  Singh,  झगा,
 Kesar  Lal,  Shr

 Bagn,  Shr.
 |  Shei
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 AYES
 Kbanna,  Shri  P.  K.
 Koujalgi,  Shri  क,  ज.
 Krishoapel  Singh,  Shri
 Kureel,  Shri  Bn  व.
 Lalshmikanthamma,  Shrimati
 Lalit  Sen,  Shri
 Laskar,  Shri  N.  .
 Laxmi  Bai,  Shrimati

 Masuriya  Din,  Shri
 Mathur,  Shri  Harish  Chandra
 Mathur,  Shri  Shiv  Charan
 Mehrotra,  Shri  Braj  Bihari
 Mehu,  Shri  Jashvant
 Mirza,  Shri  Bakar  Ali
 Mista,  Shri  Shyam  Dhar
 Mohanty,  Shri  Gokulananda
 More,  Shri  K.  L.
 Mukerjee,  Shrimati  Sharda
 Naik,  Shri  Maheawar
 Nait,  Shri  N.  Sreekantan
 Nath  Pai,  Shri
 Nesmony,  Shri
 Pandit,  Shrimati  Viiay  Lakshmi
 Panne  Lal,  Shri
 Pant,  Shri  K.  C.
 Patel,  Shri  Man  Sink  रि
 Patel,  Shri  रि,  रि.
 Patil,  Shri  5B  oi
 Patil,  Shri  s.  K.
 Patnaik,  Shri  B.C,
 Pratep  Singh,  Shri
 Raj  Bahadur,  Shri
 Ram,  Shri  T.
 Ram  Subhag  Singh,  Dr.
 Ram  Swarup,  Shri
 i.amanathen  Chettiar,  Shri  हे.
 Ramdheni  Des,  Shri
 Ramuhekhar  Presad  Singh,  Shri
 Rane,  Shri
 Rao,  Dr.  K.  L.
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 Reddy,  Shri  Linga
 Reddy,  Shri  Surender
 Reddy,  Shrimati  Yeshods
 Saha,  Dr.  s  K.
 Sahu,  Shri  Rameshwar
 Samanta,  Shri  5.  C.
 Satyabhama  Devi,  Shrimati
 Sen,  Shri  P.  G.
 Shab,  Shrimati  Jayaben
 Sham  Nath,  Shri
 Sharma,  Shri  A.  P.
 Shashi  Ranjan,  Shri
 Shastri,  Shri  Lal  Bahadur
 Shastri,  Shri  Ramanand
 Sheo  Narain,  Shri
 Shinkre,  Shri
 Shree  Narayan  Das,  Shri
 Shyam  Kumari  Devi,  Shrimati
 Siddananjappa,  Shri
 Siddlah,  Shri
 Sidheawar  Prasad,  Shri
 Singh,  Dr.  प.  धि.
 Singh,  Sho  De  Nn.
 Singh,  Shri  Be  ग.
 Singhvi,  Dr.  L.  M.
 Sinha,  Shrimati  Ramdulari
 ‘Sinha,  Shri  Satya  Narayan
 Sinheson  Singh,  Shri
 Snotak,  Shri  Nardeo
 Soy,  Shri  H.C.
 Subtamaniam,  Shri  com
 “‘Sumat  Prasad,  Shri
 Sunder  Lal,  Shri
 Surendra  Pal  Singh,  Shri
 ‘Thengal,  Shri  Nallakeya
 Thomas,  Shri  A.  M.
 Tiwary,  Sho  K.  क
 ‘Tiwary,  Shri  हि,  s.
 ‘Trivedi,  Shri  uw  उन
 Tyagi,  Shri
 Ulkey,  Shri
 Upadhysya,  Shri  Shiva  Dott
 Vaishys,  Shri  M.  मि.

 Reo,  Shri  Krish
 Reo,  Shri  Remapethi
 Rattan  Lal,  Shri
 Reddi,  Dr.  Bh  Gopala
 Reddiar,  Shri

 NOES
 Limege,  Shri  Meudbo
 Pattneyek,  Shri  Kishen
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 Shri  Gihmari  (Ghazipur):  rose-

 Mr.  Speaker:  The  result  of  the  divi-
 zion  is:  Ayer:  154;  Noes:  4

 The  motion  was  adopted.
 Mr,  Speaker:  Now,  I  will  ask  Shri

 Bagri,  under  the  orders  of  the  House,
 that  he  might  go  out  of  the  House  and
 that  he  is  suspended  for  three  days.

 sit  बागड़ी: अध्यक्ष  महोदय,  मैं  जाता
 हूं  लेकिन  आध  निर्णय  तो  दीजिये  कि

 भुखमरी  होगी  क्या  है  ।  मैं  तो  जा  राहा हूं
 लेकिन  आप  भ्रमरी  के  निर्णय  के  बारें  में
 जरा  सोचिये  और  जो  नोग  हुकूमत  के  ऊपर
 जेड  साने हैं  उन  को  बतलाइये तो  कि  भुखमरी
 होती  क्या  है  |

 (Shri  Bagri  then  left  the  House)

 ORAL  ANSWERS  TO  QUESTIONS—-
 contd,

 Snort  Notice  Question—cuntd,
 Shri  5.  M.  Banerjee:  Sir,  my  ques- tion  has  not  been  replied.

 Mr.  Speaker:  What  was  his  question?
 Shri  Ss.  M.  4  My  ti

 was  whether  it  is  a  fact  that  after
 getting  reports  trom  other  States,  in
 addition  to  Mysore,  some  survey  har
 been  conducted  in  those  arcag  or States  which  are  famine-stricken  and
 where  scarcity  conditions  prevail;  if
 so,  whether  reports  have  been  receiv-
 ed  and  steps  taken  by  the  Central
 Government  to  afford  necessary  help in  those  areas?

 Mr.  Speaker:  Should  we  not  devote
 all  this  time  to  the  debate  that  is
 coming  up  oday?  झर  is  going  out  of
 the  Mysore  limit  and  asking  questions
 that  are  not  relevant.
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 Shri  S,  M.  Banerjee:  My  question
 was  about  other  States  in  addition  te
 Mysore.

 Mr.  Speaker:  1  think  all  the  time
 should  be  devoted  to  the  debate  so
 that  the  question  of  81  States  can  be
 taken  up  there  inatead  of  putting  these
 questions,  Calling  Attention  Notice.

 Shri  Nath  Pal:  Your  ruling  is  very
 correct  but  we  do  not  get  specific  rep-
 lies  about  the  specific  difficulties,  He
 will  be  giving  reply  only  to  the  gene-
 ral  points.  You  are  putting  an  omni-
 bus  ban  on  questions,

 Mr,  Speaker:  It  is  not  an  omnibus
 ban.  Immediately  we  are  taking  up
 the  food  debate.

 Shri  Bade:  We  have  also  received
 letters  from  Madhya  Pradesh....

 Mr,  Speaker:  That  is  why  I  say  that
 all  those  questions  coulg  be  taken  up
 there,

 Shri  Bade:  Thot  question  of  ban
 will  not  be  discussed  in  the  debate.
 That  is  a  particular  question.

 Mr.  Speaker:  If  the  hon,  Members
 want,  I  can  extend  it.  But  that  will
 be  taken  out  of  the  time  of  the  debate.

 Shri  5.  M.  Banerjee:  Kindly  hear
 me.  My  question  was  about  the  other
 States  in  addition  to  Mysore.

 Mr,  Speaker:  1  cannot  fo  out  ot
 Mysore  limit  during  the  Short  Notice
 Question,  We  now  take  up  the  Call-
 ing  Attention  Notice.  आप  Yashpa!
 Singh.

 aft  मथ  लिमये:  खाद्  समस्या  वाली

 खत्म कर  दीजिये  r


